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1BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

O.A. J'i0.311 OF 2022 

Dr. Jeet Singh Yadav 

Versus 

Govt. ofNCT Delhi & Others 

... Applicant 

... Respondents 

AFFIDAVIT SETTING OUT THE ACTION PLA~ ON 
BEHALF OF RESPONDENT NO. 3 DELHI 
DEVELOPMENT AUTHORITY, IN (:OMPLIANCE WITH 
ORDER DATED 18.11.2025. 

I, Kumar Rahul Dev Samtayan , S/o Sh . /\ shol-. Kumar. ug1.:J about 

38 years, presently posted as Superintending Engineer, ODA. 

having my office at Central Nursery, Dwarka, Sec 5, do hereby 

solemnly affirm and declare as under: 

1 . The Deponent is well conversant with the facts and 

circumstances of the present case based on official records 

maintained by the Delhi Development Authority (''ODA") 

and is duly authorised and competent to swear and depose 

this Affidavit. 

2. The present Affidavit of Action Plan is being filed in 

compliance with the directions issued by this Hon ' ble 

Tribunal vide Order dated 18.11 .2025 , 

whereby Respondent No. 3 /DOA was directed to ti le a 

comprehensive action plan for restoration/rejuvenation 

of the ponds in question, furnishing specific details 

regarding (a) the measures to be taken for 
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2restoration/rejuvenation along with details or wori--:s 

proposed to be carried out, (b) the budget al located, ( c) 

the proposed allotment of works, (d) the timelines for 

completion of the works, and (e) the details of the nodal 

officers deputed for monitoring of the works, so as to 

ensure their timely completion. 

3. In compliance with the aforesaid directions, and in 

continuation of the earlier status reports dated 

01.11.2025 and 09.12.2025, the answering Resrondcnt 

most respectfully seeks leave of this Hon'ble Tribunal 

to re for to, rely upon and supplement the said reports, and 

hereby places on record the present Action Plan detailing 

the action taken and proposed to be taken with respect 

to restoration/rejuvenation of the ponds in question, 

including the measures undertaken, budgetary 

provisions, proposed allotment of works, timelines for 

completion, and monitoring mechanism, as directed by 

this Hon'ble Tribunal vide Order dated 18.11 .2025. 

KHASRA NO. 142/(3-1) 

4. With respect to Khasra No. 142, it is respect[ ully 

submitted that the water body receives only a single 

source of seasonal inflow of storm water through rainfal 1. 

The said water body is presently in its natural condition, 

and maintenance works, including construction of a 

boundary wall, are under progress. The stipulated date of 

completion of the work is 03.01 .2026, suhject to 

compliance with Graded Response Action 
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3Plan ("GRAP") guidelines. 

5. The budgetary and execution particulars and time line for 

completion for rejuvenation works pertaining to the said 

water body are detailed hereinbclo"': 

---- -· 
Sno. Desired Details Information 

1. Budget details Major head : Nazul A/c-11 
.Minor head: Maintenance 
Tendered Cost : Rs 17,52,182 .00 

2. Budget Code Code: 24900521 (Name of code : 
Conservation of water bodies) 

3. Budget allocated Rs 17,52,182.00 
4. Proposed General maintenance work 

allotment of work 

5. Time proposed for 03-01-2026 

1 
' 
I 
I 

-I 

completion -------
6. Name of Nodal Mahesh Chand, SE/RCC-3 

officer for 
monitoring 

6. It is respectfully submitted that there is no encroachment 

existing on the water body land, and consc4ucntl), no 

action for removal of encroachment is required. 

7. That so far as the rejuvenation plan is concerned, it is 

submitted that the work 1s under progress and 

includes construction of boundary wal I and footpath 

surrounding the water body. However, it is suhm itted that 

the progress of work was hindered due to GR/\ P 

restrictions during the period from 11.11.2025 to 

27.11.2025 and again with effect from 13 .12 .2025 till 

date, which has affected the pace of execution . 

I 

I 
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4Iq-lA~~ NO (178/1) (Ql-19l(l64~.~?SQM) ~IGJ-IA­

BISWA 

8. With respect to Khasra No. 178/ 1, it is submitted that the 

water body does not exist at site. Only vacant land and a 

well-maintained park exist at site. The said vacant 

land does not have any source of inflow water and has no 

catchment area. In view of the above site conditions, the 

land is not functioning as a water body at present. 

9. It is respectfully submitted that ITT Delhi has hcen 

appointed as a consultant for comprehensive 

rejuvenation of the water body land and for providing 

the best possible outcome for the water body. However. 

it is submitted that the report of the consultant I IT Delhi 

is still awaited, and accordingly, further steps regarding 

rejuvenation shall be taken after receipt of the said report. 

10. At the present stage, the budgetary and execution 

framework is as under, subject to receipt of the !IT Ddhi 

report: 
-

For boundry wall & cleaning 

Sno. Desired Details Information -
1. ame of the work NOW : Conservation of water hody 

SI I : Rejuvenati on (1st Stage ) or" utcr 
bodies having Kh No. 
3 73/1, 163/1,178/1, 190/ I in m undka 
Vi I la2.1: - - - ----

2. Budget details Major head : Nazul A/c-11 
Minor head : Maintenance 

3. Budget Code Code : 24900521 (Name of code : 
Conservation of water bodies) 

4. Budget allocated Rs.76,18,926/-(for 4 Nos. water bodies 

for bo~ndry wall & Cleani_n~) _ 

5. Proposed allotment Already allotted 

I 
I 

I 
) 

I 

of work ---- __ _/ 

SP.'JJEEP $HAR.MA 

REGN. NO. 1186/98 
EXP OT. 02-04-2026 

\~Q # 
Or _,. · 

. _ _.,,.Y 
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56. Time proposed for 4 months i.e upto 15/04/2026 --1 
I 

completion I 
7. Name of Nodal Er. Kumar Rahul Dev Samtayan (SE/DCC- 1 

officer for 1) I 

monitoring I 

. I 

For comprehensive rejuvenation( As per IIT Delhi ) : 
I 

--- - -· - ' Sno. Desired Details Information ' 

1. Budget details Major head : Nazul A/c-11 
Minor head : Maintenance 

2. Budget Code Code : 24900521 (Name of code : 
Conservation of water bod ies) 

3. Budget allocated As per IIT Delh i Report (Stil l awa ited fo r 1 
I 

comprehens ive rejuvenation) 

As per IIT Delh i Report (Still await~df~ -~ 4. Proposed allotment 
of work comprehensive rejuvenation) 

5. Time proposed for 6 months i.e 15/10/2026 
completion 

6. Name of Nodal Er. Kumar Rahul Dev Samtayan (SE/DCC-
officer for 1) 
mon itoring 

11. It is respectfully submitted that the encroachment. as 

identified earlier, stands removed, and no encroachment 

exists at the site at present. It is further submitted that 

the rejuvenation plan shall be determined in accordance 

with the recommendations of II T Delhi , which 

are presently awaited. 

TAKIYA TALAB (3 73/1 )( 15-18 
j • 

BIGHA-BISWA), 

(13403.7SOM) 

12. With respect to Takiya Talab bearing Khasra No . 373/ 1, 

Village Mundka, it is respectfully submitted that the sa id 

water body is receiving substantial inflow of wastewater 

through the storm water drain , which is adversely 

I 
I 

J 
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6affecting the water quality of the pond. In view of the 

deteriorated condition of the water body, a detailed stud) 

was conducted by IIT Delhi, and based on 

its recommendations, a comprehensive rejuvenation 

plan has been formulated . Pursuant thereto, a detailed 

estimate has been prepared to ensure scientific and 

sustainable rejuvenation of the water body. 

13. For the purpose of treatment of inflow wastewater, IIT 

Delhi has recommended adoption of a Moving Bed 

Biofilm Reactor ("MBBR") based Sewage Treatment 

Plant ("STP") for the site. The said recommendation has 

been approved and accepted by DDA. considering the 

MB BR-based STP to be a viable and reliable solution for 

ensuring compliance with effluent discharge standards 

and for supporting long-term rejuvenation and protection 

of the pond ecosystem. 

14. The adopted rejuvenation measures for Takiya Talab 

include the following actions: 

a) Complete pumping out of polluted watl!r from the pond tu 

facilitate physical cleaning and structural rehabilitation of the 

pond. 

b) Excavation and desilting of the pond by removal of 

accumulated silt, garbage and slurry up to 0.5 meters below 

the existing bed, so as to restore original depth, enhance water 

storage capacity and improve support for aquatic life . 

c) Provision of a three-layer system over the pond bed and 

embankments, comprising sequential layers of boulders. 
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7stones and Yamuna sand, functioning as a filtration­

percolation medium for groundwater recharge and regul ation 

of seepage losses. 

d) Provision of a walkway around the pond, with optional tiling. 

to promote public engagement, accessibility and recreational 

use. 

e) Installation of solar lights, seating benches, fencing and 

plantation of native vegetation, to enhance aesthetics , 

encourage community ownership. ensure safety and restore 

biodiversity; and 

f) Provision of a bypass line at the pond's Highest Flood Level 

(HFL) and STP outlet to divert excess water to the nearest 

storm water drain, thereby preventing over11ov.· and flooding 

during heavy rainfall and ensuring monsoon management. 

15. At this stage, the budgetary and execution particulars for 

Takiya Talab are detailed herein below: 

-------------------------7 
For bound wall and cleanin Alread runnin work 

S.No. Desired Details Information 
I. Name of the work NOW : Conservation of water body 

SH : Rejuvenation (1st Stage) of v.ater 
bodies having Kh No. 
373/1,163/1,178/1 ,190/ I in mundka 

L.. _ __J _______ -4--V __ i_ll_a=ge__ _ __ _ 
2. Budget details 

3. Budget Code 

4. Budget allocated 

5. Proposed allotment 
of work 

6. Time proposed for 
com letion 

Major head : Nazul A/c-11 
Minor head : Maintenance 

Code : 24900521 (Name of code : 
Conservation of water bod ies) 

Rs.76,18,926/-(for all 4 Nos. water bodies 
for boundary wall & Cleaning), 

Already allotted 

--- -- ---
4 Months i.e upto I 5/Apr/2026 I 

t,I>--~~~ 
... ~, s •\?JiJ'#> 

- .. ., .. ,o . \ ~ 

_,,. G ·" s.:J•·1r::s 

~~~.~ 
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87. Name of Nodal 
officer for 
monitoring 

Er. Kumar Rahul Dev Samtayan (SE/DC'C- I 
I) I 

I 

For comorehensive rejuvenation (As eer IIT Delhi Reoort) I 
I - -, 

S.No. Desired Details Information l 
I. ame of the work NOW : Conservation of water body I 

SH : Rejuvenation of water body Taki ya I 
Talab of Mundka Village (Kh 0. 3 73 / I) I 

Zone K-1 
2. Budget details Major head : Nazul A/c-11 

Minor head : Maintenance 
3. Budget Code Code : 24900521 (Name of cod~ --· l Conservation of water bodies) 
4. Budget allocated Estimate cost Rs .9.6 Cr, I 

As per IIT Delhi Report (for comprehensive ~ 
rejuvenation) _ _ 

5. Proposed allotment 15/04/2026 
of work 

~ 

6. Time proposed for 6 Months i.e upto I 5/oct/2026 I 
I comoletion 

7. Name of Nodal Er. Kumar Rahul Dev Samtaya~SE/DCC- j 
officer for I ) 
monitoring -- - - - -

16. That with regard to removal of encroachments, 

demolition has been proposed for removal of 

encroachment by private occupants, and the same was 

scheduled for 19.12.2025. However, it is submitted 

that GRAP-IV was invoked with effect from 13.12 .2025, 

pursuant to which construction and demolition activities 

are strictly banned, and accordingly, the proposed 

demolition could not be carried out. 

17. That with respect to encroachment by the Post Office and 

MCD Office, it is submitted that these are essential 

services, and therefore, 
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9been granted to the Post Otlice and MCD Office for 

identifying and shifting to alternate accommodation. 

18. That IIT Delhi was appointed as consultant for 

comprehensive rejuvenation of the pond , and 

the consu ltant's report was submitted in October 2025. 

Pursuant thereto, the estimate for Takiya Talab was 

prepared on 08.10.2025. The estimate is presently under 

scrutiny, and the proposed schedule is as under: 

Rejuvenation Plan(As per IIT Delhi Re~ort} 
S.No. Description Action Plan Time line Remarks 

I. Appointment of TIT Delhi - -
IIT Delhi as appointed ; 

Consultant for comprehensive 
comprehensive study 
rejuvenation of undertaken and 

the pond report submitted 
2. Preparation of Detailed Estimated 

estimate fo r estimate prepared on -
Takiya Talab prepared 08.10.2025 

3. Scrutiny of Estimate under 
estimate and scrutiny and - -

tendering further tendering 

I process process initiated 
as per schedule 

3 (a) Scrutiny of Up to 15 
estimate Under process January. -

2026 - -·-~ ~·· ~ 

3 (b) A !location of Up to 
budget(A/R & To be finalized 31.01 .2026 -

MIO) 
3 (c) Approval of Up to 

Technical To be accorded 31.01 .2026 -
sanction 

3 (d) Issuance of Up to 
Notice Inviting Proposed 15.02.2026 -
Tender (NIT) 

3 (e) Tendering 
process on e- Proposed Up to -

Procurement 20.02.2026 
Portal - -- --4 

3 (f) Award of work Proposed Up to I 
15 .04.2026 - I 

'\ ~ UBl;, 
Q- C· 

,_<:'7' ~~ti>-
I s le, 
l,, rt'(,~ \ \ ?,'<::i°f8 
-z-- r ;,_~'v ~c ' ;fl~ 

_ --, G~ t~· 
'i'-~ i\ ~'l. 

"' ~t,<? \) ' 

0 ov1 g~,, 
-,.-( -
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103 (g) Commencement 
of work at site 

--· -- -·--- -

3 (h) Time proposed 
for execution ---------· 

3 (i) Expected date 
9_[_ C_()~eti_Qn 

Proposed ~ -----

! 15.04.2026 
6 \1onths 

I 5 October, 
2026 

KHA~RA Nq. 163/ 1 )( 04-16 ~IGHA-BIS~ A)/ ( 4046_.4 
SQM) DADA DOBA TEMPLE 

I , ; C 

19. With respect to Khasra No. 163/1, it is respectfully 

submitted that the water hody receives only a single 

source of seasonal inflow of storm water through rain fal I. 

The said water body is already in a developed condition, 

and cleaning/desilting works of the pond already hccn 

completed. 

20. The budgetary provisions and execution d~tails for the 

water body are as under: 

- --- - - -
For cleaning_ of P~i:!d 

S. No. Desired Details I Information - _J 
I. Name of the work I NOW : Conservation or water body 

I SI I : Rejuvenation (1st Stage) ul w · 

1 bodies having Kh No. 
atcr 

I 373/ 1.163/ 1.178/l.l90/ I in mundka 
I Village 

- . -
2. Budget details I Major head : N;1.~Al c-l I 

1 Mi~or head : Maintenance 
~- ------ -

- p:ode : 24900521 3. Budget Code (Name or code 

h 
Con~cn, at ion u r" atcr buJ i,.: ~ l 

Budget allo~ated - T Rs.76~18,926/-(for all 4 Nos. ~ater bodies 

~ boundry wal~ ~ Cle~ning) -
5. Proposed allotme t ready allotted 

of work I 

6, Time proposed for I Pond cleaned 

- completi911 
; Er. Kumar Rahul Dev Samta:, an (SI 7. Name of Nodal -JDCC -

officer for I I ) 
1 

monitoring I ---- - - - -- -- J 
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1121. The answering Respondent most respectfully submits 

that it has scrupulously complied with the directions 

issued by this Hon 'ble Tribunal in letter and spirit. as 

reflected in th~ foregoing Status Report, and 

remains folly committed to continued compliance with 

all orders passed by this Hon 'ble Tribunal and further 

undertakes to abide by any further orders or directions 

that may be passed by this Hon 'ble Tribunal. / 

vF;_~•¥•~AT1,i~: 11£> 

Verified at New Delhi on illi~ 1_ 1_' - ~ay of January, 2026 that 

the contents of the above Affidavit are true and correct to my 

knowledge based on the records of the Delhi Development 

Authority. No part of it is false and nothing material has hecn 

concealed therefrom. 
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